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Will the Minister of DEFENCE be pleased to state:

(a) whether the cases of unauthorised construction / encroachment on the land under the management of Defence Estate
Organisation and poor management of leases have come to the notice of the Government during each of the last three years and the
current year;

(b) if so, the number of such cases reported during the said period, State / UT-wise and the reasons therefor along with the defence
land encroached in such cases across the country; 

(c) the number of cases in which the Government has removed the unauthorised construction / encroachment and punished the illegal
occupants during the said period, State / UT-wise; and

(d) the mechanism put in place and the steps taken / being taken by the Government to protect defence land from such unauthorised
construction / encroachment in the country?

Answer
MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR)

(a) to (d): A Statement is laid on the Table of the House.
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